Date:p9 .02.2023

To,
The Registrar,
National Green Tribunal
Principal Bench, New Delhi.

Subject: Action Taken Report.

ACTIONS TAKEN REPORT IN COMPLIANCE OF ORDERS DATED
04.01.2022, 24.03.2022, 22.07.2022, 05.01.2023

MOST RESPECTFULLY SHOWETH: -

You are requested to kindly take the following Action Taken Report on behalf of

The Principle Secretary, Government of U.P. on record under ongoing matter,
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Original Application No. 370/2021, titled as- Manoj Kumar Rai Versus State of

U.P. &Ors.:-

1. Upon hearing of the present matter on 05.01.2023, following directions -

were made by the Hon’ble National Green Tribunal (“NGT”).

“It is thus seen that 57 KM sewerage and 5.68 KM rising mains
have remained unutilized for 13 years. There is no terminal
STP and sewerage is lying defunct. Household connectivity
needs to be ensured and separate outflow of Surhataal is

maintained. *

“5. Tribunal accordingly accepted recommendation made in

report vide order dated 22.07.2022 and directed ACS Urban



Development, U.P to coordinate with U.P Jal Nigam and/or any
other concerned authority, including NMCG and resolve
pending issues and ensure remedial action, as recommended.
As and interim measure, Tribunal directed that in-situ
remediation be effectively done with meaningful purpose in a
scientific and professional manner. Appropriate action be taken
for past failures fixing accountability of erring officers.
Tribunal further directed ACS Urban Development, U.P to
submit action taken report by email. This order was passed on
22.07.2022, more than five months have passed but no report as
directed by Tribunal has been submitted by ACS Urban
Development, U. P. Conduct of ACS Urban Development, U.P
is highly disregardful to order of this Tribunal and laxity on its
part cannot be appreciated., Weseriously condemn this kind of
attitude on the part of ACS Urban Development U.P. It is on
account of inaction and laxity shown by ACS Urban
Development, U.P that we have not been able to proceed further
in the matter. Though this matter is listed after more than five
months, but absence of report is causing further delay in
proceeding with the matter. Though this matter is listed after
move than five months, but absence of report is causing further
delay in proceeding with the matter in an effective manner.
L. 6 we are informed that post of ACS Urban Development, U.P
is lying vacant. waever, it is not in dispute that charge of the

said post is with Principal Secretary, UD and that being so, it
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was responsibility of Principal Secretary. UD to comply the

above order and submit report which has not been done.

ii. 7 We therefore direct the ACS Urban Development/ Principal
Secretary, UD to appear in person before the Tribunal on next
date along with action taken report and also an explanation
why compliance of order dated 22.07.2022 was not made,
though, it was supposed to comply with order 17.10.2022,
while matter has beén listed today i.e. on 05.01.2023 and even
till date, report as directed vide order dated 22.07.2022 has not

been submitted.

2. That with reference to email dated 31.01.2023 send by the Standing

Counsel, State of Uttar Pradesh, for the first time it came to the knowledge
of Hon’ble Secretary, Government of U.P. that there is any litigation

pending before Hon’ble National Green Tribunal.

. That the delay on previous dates was not deliberate and purely
unintentional. The undersigned sincerely apologizes for all the
unintentional delays and inconvenience caused to this Hon’ble court by

him.

. Thereafter, we made report call and video conferencing to the office of
DM, Ballia, EO, and to the. nodal officer of Jal Nigam regarding the said

matter. Upon inquiry, we came to know about the three major issues with

regard to the
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Solid management
Management of legacy(solid) waste

Sewage management

MANAGEMENT OF SOLID WASTE

As per the MSW, Rules, 2016, it was informed that there was

contractual dispute between the vendors which was settled by

the Hon’ble H igh Court.

Work on the facility was started on 19.04.2011 and 70% work
was completed in 201 1. But due to the dispute the work was on
halt. “Dispute is over between Accord Hydro Air Pvt. Limited
and A 2 Z infrastructure Limited and work has been awarded
to AFC India by Npp Ballla. The Pending work has been
started from date: 25.10.2022 by NPP Ballia approved from
15th FC for SWM Plant. The compost plant will be completed
approximately in Feb-2023. Initially A 10-year contract has
been signed with the AFC India. For the operation and

maintenance of the Solid Waste plant.”

Thereafter, we completed the rest 30% work, and currently,
the site is operational from last week as per MSW rules, 2016.
Presently MRF plant and waste to compose plant has been
shifted. A true copy of photograph of solid management plant is

att_a_thd herein Annexure 1.
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LEGACY(SOLID) WASTE MANAGEMENT

1.

On initiative of Swach Bharat Mission (SWM) vide its
communication dt. 27.11.2021. Tender was invited by C&DS
for disposal of appx 337714.50 MT Legacy Waste by

Bioremediation method.

“Work has been awarded to BV G India Limited, Pune.”

“Work has been awarded to BVG India Limited Pune.
Government Land is not available for the Machine
Installation. Private Land will have to be taken on lease for
setting of the Machine. On 17.01.2023, BVG's representative
Mpr. Rajtilak Singh along with Executive Officer, Assistant
Engineer, Junior Engineer and SFI of Nagar Palika
Parishad, Ballia etc. along with his team inspected the spot
and it was found on the spot that it would be appropriate to
dispose of Legacy waste with the help of Movable Trommel
Machines and Excavator etc. Land 500 meters away from
the site was seen for rent. Later, for cooperation from the
District Administration, talks were held with District
Magistrate, Ballia and Sub District Magistrate,SadarBallia,
who instructed to get the work done expeditiously. By next
week, the company has assured to send 03 Movable
Trommel Machine and 05 Excavator to ensure disposal of

legacy waste before monsoon.”
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Work has since been awarded to M/s BVG India Limited

Pune, Maharashtra on 05.01.2022 with 04.12.2022 as
completion date. Currently the process of installation of
Machine and equipment is in process by EO(Executive
Officer), Nagar Palika Parishad Ballia. Presently, one machine
cleans up around 30 Tons Legacy (solid) waste in an hour.
The company will install 4 machines by which the disposal of
entire legacy waste will be completed within the time period

of six months from today(i.e 05.02.2023 to 06.08.2023).

* They will complete the work before the monsoons arrives by

taking up day & night shift as discussed.

A true copy of photograph of machines for treating Legacy is

attached herein Annexure 2.

SEWAGE MANAGEMENT

Ballia city has been divided in two parts viz. City Zone and
Civil Lines Zone based on the Railway line being the ridge
line. Northern part to Railway line is known as Civil Lines
Zonewhile the southern part is known as City Zone.
Accordingly, project of sewerage works for City Zone was
prepared and sanctioned with an estimated cost of Rs. 52.22
crores under State Sector Program and for Civil Lines
Zone, project of sewerage works with an estimated cost of
Rs. 44.72 crores were sanctioned under UIDSSMT
Program. Afier sanctioning, of both the schemes, laying of

sewer network in City Zone has been started during April
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2005. Laying of sewer. line has been completed by March
2010. Similarly, laying of sewer network in Civil Lines Zone
has been started during June 2009 and complete sewer line

has been laid by March 2014.

In the meantime, allotment of funds has been done by Govt of
Uttar Pradesh in state sector from time to time and Govt of
India along with Govt of UP & ULB in UIDSSMT
(JNNURM) in the ratio as decided by Govt of India. For land
acquisition, an Extraordinary Gazette was issued by Uttar
Pradesh Government on 18.12.2009 for the entire identified
land but could not be acquired, hence construction of STP
could not be started parallely. Subsequently alternate was
identified at Village Chuddhar and procured at Vill. Chuddhar
in January 2016. Further, Zonal Tender Committee of U.P.
Jal Nigam, Varanasi dated 16.07.2016 decided to construct a
single STP of combined capacity. Accordingly revised DPR
of estimated cost of Rs. 63.32 Crores for City Zone under
State Sector has been sent dated 05.07.2016 and Rs. 94.53
Crores for Civil Lines Zone under UIDSSMT scheme were
prepared and sent dated 04.06.2016 for approval. Both the
DPRs could not get sanctioned. Parallelly, construction of
STP has been started in anticipation of approval of DPRs as
decided in Zonal Tender Committee of U.P. Jal Nigam,
Varanasi. Later, a re-revised Detailed Project Report for an
Est. Cost of Rs. 167.40 Crores was sent on 17.07.2019 to U.P.
Jal Nigam Headquarter for approval, but could not be



appfoved. During Uttar Pradesh Jal Nigam Board meeting
held on 25.06.2020, it was decided to prepare a fresh single
Detailed Project Report of all the balance works under both
the earlier sanctioned schemes. As decided in the Board
meeting, a single revised proposal for an estimated cost of Rs
139.82 Crores was framed under State Sector Scheme and
sent for approval after duly Technical and Financial appraisal
by Chief Engineer (Varanasi Zone), U.P. Jal Nigam, Varanasi
on 10.08.2020 but could not be approved. Further, on the
direction of Chief Engineer(Varanasi Zone), Uttar Pradesh Jal
Nigam, Varanasi DPR estimating Rs. 200.29 Crores was

prepared under Namami Gange ‘Progrémmeand was sent for
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approval by Chief Engineer (Ganga) U.P Jal Nigam,

Lucknow to Additional Project Director (APD), SMCG on
30.09.2020. Observations were received from APD, SMCG
on 04.03.2021. Compliance of observations were made and
accordingly Revised Detailed Project Report for est. cost of
Rs 204.17 crores was again sent for approval on 14.05.2021
which also could not get approved.A true copy of the report
of the Nodal officer, Jal Nigam is attached herein as

Annexure 3.

There is no 13 years delay because there was constant and
parallel efforts were taken at the state level and sanctions
were required at the govt. of India level by which 70% of
sewer line has been laid down which over the years of not

been into operation has been choked and needs a fresh



maintenance and restoration. The detailed project of
remaining 30% cost est. 204.17 Crores has been sent to
Ministry of Urban Development Department, Govt. of India
under Amrut 2.0, Therefore, there has not been del_iberate

delay.

5. As a precautionary method, the bioremediation of the main Katahal Drain
which has six meeting points is being treated by bioremediation since
October, 2022. A true copy of photograph of bioremediation is attached

herein as Annexure 4.

6. All the other recommendations have been taken into consideration and
regular VC hearings, Chaired by the undersigned as per the previous orders
passed by this Hon’ble Tribunal, which was missed for unknown reasons

by the undersigned.
Thanking You,

Yours Truly,

( AmritiXbhijat )
Principal Secretary
Urban Development Department,

Lucknow, Uttar Pradesh.
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Office of Executive Engineer, Construction Division,

U.P. Jal Nigam (Urban), Ballia

53

Status of Ballia Sewerage Scheme in reference to meeting held on 09.02.2022 for compliance

of Hon’ble NGT O.A. no. 370/2021

Ballia city has been divided in two parts viz. City Zone and Civil Lines Zone based on the
Railway line being the ridge line. Northern part to Railway line is known as Civil Lines Zone while the
southern part is known as City Zone. Accordingly, project of sewerage works for City Zone was prepared
and sanctioned with an estimated cost of Rs. 52.22 crores under State Sector Program and for Civil Lines
Zone, project of sewerage works with an estimated cost of Rs. 44.72 crores were sanctioned under
UIDSSMT Program. Details of sanctioned works are as under-

S. Month/ | Works Proposed
No | Scheme Year STP Rising Sewerage
Technology | SPS Main Network
1 City Area (State | 11/2005 |14.6 MLD | UASB 01 2.980 27.57 KM
Sector) (01 No.) No. | KM
2 Civil Line Area | 11/2006 | 5.0 MLD | UASB 01 2.70 KM | 29.648 KM
(UIDSSMT) (01 No.) No.
Total 19.6 MLD 02 5.680 57.218 KM
No. KM

Capacity of both STPs have been calculated considering 0.8 as the interception factor as described in the

following table-

Section Capacity | Population Sewage generation (@Mid-Year
S. of STP x 135 LPCD x 0.8/1000000
No Base Mid Design | Base Mid Design
Year Year Year Year Year Year
2006 2021 2036 2006 2021 2036
1 City Area | 14.6 MLD | 91200 129700 186100 | 9.85 14.01 20.10
2 Civil Line | 5.0 MLD 23800 35300 48900 | 2.57 3.81 5.28
Area

Based on the projected population of mid-year, STPs of 14.6 MLD capacity for City Zone and
5.0 MLD capacity for Civil Lines Zone respectively were sanctioned.

Considering the above data, followings are the chronological facts regarding physical and
financial achievement of both the schemes:-
1. After sanctioning of both the schemes, laying of sewer network in City Zone has been started during

April 2006.

2. Similarly, laying of sewer network in Civil Lines Zone has been started during June 2009.
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. Allotment of funds along with physical and financial progress of City zone funded in State Sector has
been tabulated below:-

L N

SI No | Financial Year Funds Alloted | Cumulative Cumulative Remarks
(Rs. In Crore) Physical Financial
progress(%) Progress(%)

1 2005-06 10.4500 11% 0.38% 4.00 km sewer
line laid

2 2006-07 2.2006 25% 22.50% 22.00 km
sewer line laid

3 2007-08 10.7016 28% 23.15% 24.50 km
sewer line laid

4 2008-09 - 32% 23.29% 27.00 km
sewer line laid

5 2009-10 20.0000 58% 57.18% 27.57 km
sewer line laid

6 2010-11 8.8690 80% 78.42% Payment done
for Land
accusation and
Expenditure of
E/M Division
Work

7 2011-12 - 80% 78.76%

8 2012-13 - 80% 78.76%

9 2013-14 - 82% 78.76%

10 2014-15 - 82% 78.76%

11 2015-16 - 82% 78.76%

12 2016-17 - 88% 85.14%

13 2017-18 - 88% 85.14%

14 2018-19 - 88% 85.14%

15 2019-20 - 88% 85.14%

Total 52.2212

. Allotment of funds along with physical and financial progress
JNNURM (UIDSSMT) has been tabulated below:-

Monthly Progress Reports of each financial year enclosed. (Annexure-1)

of Civil Lines zone funded in

SI No | Financial Year Funds Alloted | Cumulative Cumulative Remarks
(Rs. In Crore) | Physical Financial
progress Progress
1 2005-06 - - -
2 2006-07 - - -
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3 2007-08 - - - -

4 2008-09 13.3450 - i I

5 2009-10 8.0070 48% 45.94% 20% MPS &
23.04 km line
completed

6 2010-11 21.1054 65% 62.88% 100% MPS &
31.40 km line
completed

7 2011-12 2.2328 68% 63.88%

8 2012-13 - 68% 64.15%

9 2013-14 - 70% 65.76% 100% MPS &
32.340 km line
completed

10 2014-15 - 70% 65.76%

11 2015-16 - 72% 65.76%

12 2016-17 - 75% 66.35%

13 2017-18 - 90% 89.84%

14 2018-19 - 92% 89.84%

15 2019-20 - 94% 91.38%

Total 44.6902

Monthly Progress Reports of each financial year enclosed.(Annexure-2)

. Atotal of 07.00 Hectare of Land was required for the construction of both the STPs. The required land
was identified in Amritpali Area. For land acquisition, an Extraordinary Gazette was issued by Uttar
Pradesh Government on 18.12.2009 for the entire identified land but could not be acquired, hence
construction of STP could not be started.

. Subsequently alternate was identified at Village Chuddhar and in compliance of Government Order
No. 4571 /9—5—2015—272%T1—2013 dt. 16.11.2015, a total of 0.948 Hectares of land only was procured
at Vill. Chuddhar in January 2016 on the basis of circle rates issued by District Magistrate, Ballia.

. Based on the availability of limited area of land for construction of STPs, it was decided by the Zonal

Tender Committee of U.P. Jal Nigam, Varanasi dated 16.07.2016 to construct a single STP of
combined capacity 19.6 MLD based on SBR Technology in place of individual STPs based on UASB
Technology.

. Accordingly revised Detailed Project Reports of estimated cost of Rs. 63.32 Crores for City Zone
under State Sector and Rs. 94.53 Crores for Civil Lines Zone under UIDSSMT scheme were prepared
and sent for approval. (Annexure-3)

Execution of work was started in anticipation of the approval. Meanwhile, because of closure of
UIDSSMT programme by the Government, the revised proposal of Rs. 94.53 Crores for Civil Lines
Zone could not be approved. Also, the proposal sent under State Sector program could not be
approved for no known reasons.
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Due to increase in rate of labour and material a revised estimate of Rs 112.75 Crores was sent for
approval under State Sector but was not approved. (Annexure-4)

Again, a re-revised Detailed Project Report for an Est. Cost of Rs. 167.40 Crores was sent on
17.07.2019 to U.P. Jal Nigam Headquarter for approval, but could not be approved. (Annexure-5)

Meanwhile, Stay order was issued by Hon’ble Hight Court, Prayagraj on 31.05.2019 on the
construction of Sewage Pumping Station for City Zone at Bedua due to land dispute. (Annexure-6)

As described above, construction of 19.6 MLD capacity of STP was initiated at newly procured land at
Vill. Chuddhar in the anticipation of approval of the revised proposal but the same was not approved,
hence it was decided in Uttar Pradesh Jal Nigam Board meeting held on 25.06.2020 to prepare a fresh
single Detailed Project Report of all the balance works under both the earlier sanctioned schemes and
works to be executed only after approval from Government. In compliance of the same, construction
work was stopped. (Annexure-7)

As decided in the Board meeting, a single revised proposal for an estimated cost of Rs 139.82 Crores
was framed under State Sector Scheme and sent for approval after duly Technical and Financial
appraisal by Chief Engineer (Varanasi Zone), U.P. Jal Nigam, Varanasi on 10.08.2020 but could not
be approved. (Annexure-8)

Again, on the direction of Chief Engineer(Varanasi Zone), Uttar Pradesh Jal Nigam, Varaanasi
Detailed Project Report for remaining works for an estimated cost of Rs 200.29 Crores was prepared
under Namami Gange Programme and was sent for approval by Chief Engineer (Ganga) U.P Jal
Nigam, Lucknow to Additional Project Director (APD), SMCG on 30.09.2020. (Annexure-9)

Observations were received on the DPR from APD, SMCG on 04.03.2021. Compliance of
observations were made and accordingly Revised Detailed Project Report for est. cost of Rs 204.17
crores was again sent for approval on 14.05.2021. (Annexure-10)

By the Gazette Notification no. 1770/9-3-21-05%1/2021 dt. 09.09.2021 Uttar Pradesh Jal Nigam is
Bifurcated into Uttar Pradesh Jal Nigam (Urban) and Uttar Pradesh Jal Nigam (Rural). And as a policy
matter issued by the Government, Projects under Namami Gange Programme are now to be executed
by Uttar Pradesh Jal Nigam (Rural). Undersigned office has come under the purview of Uttar Pradesh
Jal Nigam (Urban). (Annexure-11)

However, as discussed in detail in the meeting held on 09.02.2022 at Ballia in compliance of Hon’ble
NGT O.A. no. 370/2021 participated by NMCG, CPCB, UPPCB, UPJN, District Administration
officials, and approval given by Chief Engineer(Prayagraj Zone), Uttar Pradesh Jal Nigam, Prayagraj,
it has been decided that the proposal of revival/rehabilitation of created infrastructure will be prepared
after due condition assessment of the executed works and maximum possible utilization of the same
will be done.

Accordingly, the proposal for rehabilitation and conditional assessment of 70% works viz. desilting of
already laid sewer lines and repair of existing manholes is prepared for funding under State Sector and
sent to Urban Development Department dated 09.02.2023. DPR for remaining 30% works is being
prepared by this office and will be submitted within 01-month time for approval under AMRUT 2.0
programme.
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Based on the above facts and figures, it is clear that works sanctioned in State sector &
UIDSSMT for Ballia Sewerage has been progressed timely since their sanction and according
allotment of funds. However, due to non-approval of revised proposal, the works got hindered since
June 2020 and the scheme could not get completed. Moreover, rehabilitation of works already done,
around 70% will be started after sanctioning of within 6 weeks and the whole scheme will get

functional after sanctioning of remaining 30% works.
[ /

(Ankur Srivastava)
Executive Engineer/Nodal Officer
U. P. Jal Nigam(Urban)
Ballia
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OFFICE OF THE EXECUTIVE ENGINEER, CONST. DIV. U.P. JAL

NIGAM, BALLIA
PHYSICAL AND FINANCIAL PROGRESS REPORT OF SEWERAGE SCHEME (CITY ZONE) State
' Sector.
Programme - Normal Date-28.03.2011
SI. | District Name of | Estimated Items Estimated Physical Financial progress Remarks
No Scheme cost/fund provision progress '
sanctioned as per | comulatativ -
/fund Govt.  of | e since Fund Cumulative |
released India unit  |-beginning | released | expenditure !
till date till date since i
beginning |
1 2 3 4 5 6 7 8 9 [ 10
I | Ballia Ballia 522272/ | A) Civil Works 4335.82 n
Sewerage 5222.72/
4335.82
1. Sump Well No. 1 100% 70.00
2. Trunk Sewer (Km) 8.00 8.00 800.00
3. Branch Sewer(Km) 19.57 19.57 1475.82
4.Rising Main (m) 3000.00 0 514.18 Material
procured
5. Payment done for Land | 1 0 995.00
accusation
6. Over Flow Pipe (Km) 1.00 1.00 170.00
B) E/M Works
1. Pumping Plant (No.) 5 0 70.00 Material
procured
s Total - 4335.82 | 4095.00
\|
& Qll

Divisional Accountant / Executive Engineer.
Const.Division
U.P. Jal Nigam

Ballia.




OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,

Status of Execution of INNURM / UIDSSMT Schemes - as on/31/03/2012 Rs. In Crone
ST ) Amou Wor| Name
ane/ Name of S.anc Funds given by No of Cost of Stau.JS.Of . t ks £
No Circle Scheme -tioned cocerned ULB to UPJN Packages Packages remaining Physical Status " Proposed °
/Division cost packages which Propose | of | sites
date of
Tota| Fi uc completio d the | of the
T a aIiI:e Total |Finalis| Tend Cos| Works Works | work sent n date of |Proj|Works Remarks
ed | er |No.of| t |proposedin . | Quantity Expendit| by completi| ect | be
Amount Date pro| d . . Unit comple | progre Remarf Comm,| paN| & Per hi :
- |propose| till |Stag | Pkgs | in | approved propose ure UPJ D.P.R on whijcommi
pose| till ted ss PR :
d d now | e Cr| scheme to ch | ssione
now ULB are| d
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a | 8b 9a 9b 10 11 12 13 1l4a 14b 15 16 17
01/02/2008
! OHT 2500KI
2.3998,1.4398,0. 28/08/2008
13.979 1817.1.2063 24/05/2010 2000KK|I 700| No. 3 3 3 8.202 | 7.839 | 03/2009, | 12/2012,
22/09/2010
4 4 112.6107| 12.61
210704000 120712011
4.5684 FWR 300 K| No. 1 1
VARANASI /| Ballia W/s Work
1 AZAMGAR Scheme Camplited
H/ (Revised) [ Total 12.6107 RM Km. 4.044 | 4.044 4.044 i
BALLIA
DS Km. 30.23 | 30.23 30.23
PH No. 11 11 11
T™W No. 11 11 11
PP No. 11 11 11
P/Conn | No. 11 1 11
CP No. 11 11 11
44.723 13.3450 03/06/2008, 2 2 44.72 | 44.69 Br/ Sewer Km. 26.173 | 26.173 28.551 | 28.43 | 03/2009, | 03/2014,
Land
8.0070 08/02/2009, T/ Sewer | Km. | 3.475 | 2.70 | 0.775 acquisition
for STP is
Balli held
vARANASI/| - 8 E 1.0007 24/05/2010, OverFl. Sewd Km. | 1350 | 0.850 | 0.500 up s t0
2 AZAr/GAR Scheme unwillingness
(Civil line 20.0957 05/02/2011, RM Km. 2.700 | 0.891 | 1.809 of
BALLIA Zone) the farmers.
Alternative
2.2328 12/07/2011, STP  |No. 1 Jand is being
hed.
Total 44,6902 MPS  |No. 1 1 searehe

b

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme

UIDSSMT - Component

Month : 31—03—2060

Amount Rs. In Cr.

Sl. Description Status
No.
1 Project Name Ballia Reorganisation w/s scheme
2 Sanctioned Cost Orig. Rs. 8.0423 Rev. Rs. 13.9787
3 Approval Date (SLSC Date) 10.11.2006
4 Date of Ist Release from Gol 17.12.2007
5 Date of Complection as per DPR 31.03.2009
6 Date of Complection (Revised) 31.12.2012
7 Reasons for Delay 1- Delay in
availability of land for
O.H.T
. & TWs by Nagar Palika
Parishad, Ballia
8 Funds Released
*  Gol Share (Instt. No.) Rs. 6.434 ( Rs. 3.217 Ist Instt.
* State Share (Instt. No.) Rs. 6.741( Rs. 0.402 Ist Instt.
+ Rs. 0.402 IInd Instt+
Rs. 5.937 lind Instt.)
* ULB (Share (Instt. No.) Rs. 0.804 ( Rs. 0.402 Ist Instt. +
Rs. 0.402 lind Instt.)
9 Actual Received by PEA Rs. 8.0423
10 Expenditure incurred 8.202
11 Anticipated Completion Cost § Rs. 13.9787
12 Status of U/C Sent for amount Rs. 7.839
13 Physical Status
Provision
Sl. Item / Description Unit as per Executed Commissioned
No. sanctione
d DPR
13.1|T.W. No. 11 11 11
13.2|P.H. No. 11 11 11
13.3|P.P. No. 11 11 11
13.4|C.P. No. 11 11 11
13.5|R.M. Km. 4.044 4.044 4.044
13.6|D.s. Km. 30.23 30.23 30.23
13.7|0.H.T. No. 3 3 3
13.8|C.W.R. No. 1 100%
13.9|B/W & Approach road Job Job 100% 100%
13.1|T.L. No. 11 11 11
14|Area Benefited Civil line Zone 100%

Zone -l Total
Zone - Il Total

Bhrigu Ashram Zone 100%

Jagdishpur Zone 100%

15

Measures Taken

1. Testing of steel, sand & Stone aggregate get done.

Regrading Quality

Cube test & slump test for O.H.T are being done regularly.

Control

3. Testing of PVC/ AC pipes is being got done by IT BHU.

16

Major Issues

Executive Engineer
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VARANASI ZONE |
PROGRESS REPORT OF SEWERAGE SCHEME ==
1-03 2013
ESTIMATED ESTIMATED DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS [
| __COST/ PROVISION START/ UPTO DURING | CUMULA- | UPTO | DURING | CUMULA-
FUNDS AS PER EXPECTED PREVIOUS THE TIVE PREVIOUS | THE TIVE
| RELEASED | ITEMS GOVT.OF DATE OF UPTO | MONTH | GURRENT | SINCE | UPTO | MONTH | CURRENT|  SINCE REMARKS l
uPTO INDIA PLETION | Mar-12 | CUMMUL- | MONTH BEGIN | Mar12 | CUMMUL- | MONTH BEGIN
TEMWISE ATIVE HING ATIVE NING
DATE e I
4 5 3 7 ] 9 10 11 [H 13 18 18 [0 ]
e A - CIIL WORKS 411338 0.00 0.00 411339 I
SI2TZy SUMPWELL No. ¥ 12081207 100% % 0% 100% |
2TRUNK SEWER 800 4IDB-2109 £00 0.00 0.00 800 P !
3.BRANCH SEWER 1987 4082109 19.67 0.00 2.00 19.67
4 RISING MAIN m. 3000 0 150,00 0.00 000 +50.00
5.UASBSTE. No. 1 ° o M o o I sfrmem ”ns
S.OVER FLOW PIPE Km. 1.00 4106 LB 1.00 0.00 o 1.00 FEEHT F B
TEFFLUENT CMANNEL km A16m 0 0 0 [ 0 ELLE R
B-EiMWORKS
1.PUMPING PLANT No. [ 1208-3/08 ] ] ] L]
2POWER CONNECTION 1 12/08.3/00 o 0 0 0
3. OVERALL PROG. % e6% o% % 6% |
TOTAL 113.39 .00 0.00 411338 J'
* ﬁ/ g
gu\ﬁh

Zyeubve |7 Wopwa Y




VARANASI ZONE

PROGRESS REPORT OF SEWERAGE SCHEME

2

PROGRAMME - NORMAL (State Sector)

TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH

MONTH OF PROGRESS 31-03-2013
AMOUNT IN Rs. Lacs
ESTIMATED ESTIMATED DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS
COST/ PROVISION START / UPTO DURING _[CUMULA- UPTO DURING | CUMULA-
sl. FUNDS AS PER EXPECTED PREVIOUS THE TIVE PREVIOUS | THE TIVE
No.| DISTRICT | NAME OF SCHEME | RELEASED ITEMS GOVT.OF DATE OF UPTO MONTH CURRENT | SINCE | UPTO MONTH _ [CURRENT| _SINCE REMARKS
UPTO INDIA COMPLETION [ Mar-12 | CUMMUL- MONTH | BEGIN | Mar-12 | CUMMUL- | MONTH [ BEGIN
------------- NIN NIN
DATE ITEMWISE ATIVE G ATIVE G
UNIT
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
1 BALLIA BALLIA 522272 1A . cIVIL WORKS 4113.39 0.00 0.00 411339
5222.72
SEWERAGE 1.SUMPWELL No. 1 12-0612-07 100% 0% 0% 100%
2. TRUNK SEWER 8.00 4/06-2/09 8.00 0.00 0.00 8.00
3.BRANCH SEWER 19.57 4/06-2/09 19.57 0.00 0.00 19.57
4RISING MAIN m. 3000 0 150.00 0.00 0.00 150.00 .
, 1-Vh-ih- g Hkfe
5.UASBSTP. No. 1 0 0 0 0 0 0 di
° fpflgr dj @; dju
6.0VER FLOW PIPE Km. 1.00 4/06-2/09 1.00 0.00 0 1.00 gA HLokfe;k It
Igefr iklr dh
7.EFFLUENT CHANNEL km 416m 0 0 0 0 0 Sl AR
Jong
B - E/M WORKS
1.PUMPING PLANT No. 5 12/08-3/09 0 0 0 0
2.POWER CONNECTION 1 12/08-3/09 0 0 0 0
3. OVERALL PROG. % 66% 0% 0% 66%
TOTAL 4113.39 0.00 0.00 4113.39

EXECUTIVE ENGINEER



VARANASI ZONE 3
PROGRESS REPORT OF PIPED WATER SUPPLY SCHEMES
PROGRAMME - U.I.D.S.S.M.T.
TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH
MONTH OF PROGRESS 31-03-2013
AMOUNT IN Rs. Lacs
ESTIMATED DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS
COST/ ESTIMATED
PROVISION START/ UPTO DURING | CUMULA- UPTO DURING CUMULA-
FUNDS AS PER
1SL] piSTRICT | NAME OF SCHEME ITEMS GOVT.OF EXPECTED PREVIOUS THE TIVE PREVIOUS THE TIVE REMARKS
No. RELEASED INDIA
DATE OF UPTO MONTH CURRENT SINCE UPTO MONTH CURRENT SINCE
vwto | | T Mar-12 MONTH BEGIN Mar-12 MONTH BEGIN
UNIT COMPLETION CUMMUL- NING CUMMUL- NING
DATE ITEMWISE ATIVE ATIVE
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16
1 BALLIA A - CIVIL WORKS Jun-08 413.70 495.84 43.60 539.44
1397.87
1397.87
BALLIA 1.PUMP HOUSE 11 No Dec-12 10 11 0 11
REORGANISATION
WATER suppLY|C  :  1055.72 3 No - 1/80% 1/100% 0 1/100%
SCHEME. E/M :342.15 2.0.H.T.(2500K1./2000KI./ 700KI.) 1/60% 1/100% 1/100%
1/80% 1/100% 1/100%
3.R.C.C. CWR
300KI - 100% 100% 0% 100%
Work Campleted
4.DISTRIBUTION SYSTEM 30.232 - 18.00 30.232 0.000 30.232
12045/26/2/Ballia/
5.RISING MAIN 4044m. - 3125 4044 0 4044
U.l.D.S.S.M.T./20/
1/100% 1/100% 1/100%
06-CPHEEO 6.STAFF QUARTER 3No - 1/60% 1/100% 0 1/100%
1/15% 1/100% 1/100%
7.MISCELLANEOUS JoB - - 0
Govt of India
B - E/M WORKS - - 200.00 335.440 0.000 335.440
1T.W. 0 - - 0
a.NEW 11No. 6/08-3/09 10 11 0 11
2.PUMPING PLANT 11No. - 10 11 0 11
3.POWER CONNECTION 11 No. - 9 11 0 11
4.CHLORINATING PLANT 11No. - 9 1 0 1
5.M.L.D. INCREASE 15.84mld. - 15.84mld. 0 15.84mld.
6. OVERALL PROG. % 70% 100% 0% 100%
TOTAL 613.70 831.28 43.60 874.88

EXECUTIVE ENGINEER



VARANAS| ZONE ]
PROGRESS REPORT OF PIPED WATER SUPPLY SCHEMES Ra
PROGRAMME - U.l.D.S.S.M.T. e
TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH e
. MONTH OF PROG 2-2013
3 , Lacs
ESTIMATED DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS
ESTIMATED
goar! PROVISION | START/ UPTO | DURING | CUMULA- UPTO DURING
FUNDS AS PER 1 _
NAME OF SCHEME s GOVT.OF 4 EXPECTED PREVIOUS THE TIVE PREVIOUS THE IVE | memarks i
RELEASED INDIA DATEOF | UPTO | MONTH | CURRENT | SINCE | UPTO | MONTH | CURRENT .
UPTO L= Mar-12 MONTH BEGIN Mar-12 MONTH BEGIN
UNIT COMPLETION CUMMUL- NING CUMMUL- NING
GATE ITEMWISE ATIVE ATIVE
3 4 5 5 7 8 9 10 1 12 BT 14 1 10
la-c ¥. Jun-08 ; 41370 | 495.84 0.00 495.84
i 1397.87 |1
1397.87 i
BALLIA 1.PUMP HOUSE 11 No Dec-12 . 10 1 0 11 e
REORGANISATION - - f
WATER suppLY|C | 108572 3No 1/80% 1/100% 0 1/100%
SCHEME. E/M :342.15 2,0.H.T.(2500K1./2000K1/ 700KI.) 1/60% 1100% ©1M00%
o | umo% 1/100% mooe | i [
3.R.C.C. CWR
J00KI . 100% 100% 0% 100%, 5
R | 2518 — _
Wtk C anipheted
, 4.DISTRIBUTION SYSTEM 30.232 1£.00 30.232 0.000 30.232 ! |
|12045/26/2/Baltial S| R | o .
5.RISING MAIN 4044m. . 3125 4044 1] - 4044 _
U.1.0.5.5.M.T./120/ S | e 0 ¥ ,
1100% 1100% 1106% f
06-CPHEEQ 6.STAFF QUARTER 3No 1160% 1/100% 1] 1100%%
115% 1100% 11100%,
7.MISCELLANEOUS Jos 0 ‘ _ _
Gowvt of India rom ey e , o I x|
B - £/M WORKS 20000 | 335440 | 0.000 335 440 !
— S | 0 10 S R S |
1LTW., 0 : . 0 : ‘_ | _
= — -.‘, e I..i+|||i|l*|i.|1lll|]i|. > _
a NEW 11No. 6/08-3/09 10 1 0 1 | | .
. 4 L = L “ — - R —— 1 !
2. PUMPING PLANT 11No ‘ 10 1" ] 1 | b
- _— ] I8 o - - >
3.POWER CONNECTION 11 No. L] 11 [¢] 11 u _ {
WSS 4 . } f
4. CHLORINATING PLANT 11No. 9 1 ] 1 7_ |
5.M.L.D. INCREASE 15.84mid. - 15.84mld. 0 15.84m'd. _
iy |4 - | el
6. OVERALL PROG, % [oTe% 100% 0% 100% ”
ok | ~ —
TOTAL 61370 | 831.28 0.00 831.28 |
—— - I— A O S o (—— ]
-

- s
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= VARANASI ZONE , ]
PROGRESS REFPORT OF PIPED WATER SUPPLY SCHEMES 4 &)

MME - U.L.D.S.5.M.T.
Y CONSTRUCTION CIRCLE, AZAMGARH —
b N MONTH OF PROGRESS 28022013,
AMOUNT IN Rs. Lacs
ESTIMATED DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS _
ESTIMATED -
cosT! PRoviSion | STARTI UPTO | DURING |CUMULA- UPTO | DURING | CUMULA- _
1
FUNDS AS PER _
oA S N ene GOVT.OF | EXPECTED PREVIOUS| THE TIVE PREVIOUS| THE TIVE . ,
RELEASED DA DATEOF | UPTO | MONTH | CURRENT| SINCE | UPTO | MONTH | CURRENT| SINCE 7
= R Mar-12 MONTH | BEGIN | Mar-12 MONTH | BEGIN
COMPLETION CUMMUL- NING CUMMUL- NING
DATE ITEMWISE ATIVE | ATIVE
e —— |
3 4 2 6 7 8 9 10 L T 13 14 15 16 *
BALUIA 447231 |A-CMILWORKS - o] | o Bt b il ’ M
SEWERAGE 4469.02 1.SUMPWELL 1 unlu I” B M.__._‘.oubu‘al_b 100% 100% 0% 100% - B _
| CIVIL LINES 2.TRUNK SEWER 3.475Km. - 2.70 270 0 2.70 . |
ZONE 3.BRANCH SEWER 26.173Km. - 26.00 26.00 0 26.00 V
12045/26/2/Ballial 4.RISING MAIN 2700m. - AOGI | 891 [1] 891 _7
- | .
 |urpssmri2ol L i e e, 5 : : : e A d g _.u_.,_.;_
6. EFFLUENT CHANNE 4.00KKk . e il
06-CPHEEQ : 5 ’ S| [ i ’ ’ il @ wenfty una
#l oo el ,
Govt of India o B | ¢ .,
-EM s “ 0.00 0.00 |
I BN | e
1.PUMPING PLANT 1 No. - - - = N | |
= — B I i — e R |
2, POWER CONNECTION 1 No. . . : ) | “ _ |
3. OVERALL PROG. % 50% 0% 0% 50% | L AECUIL
TOTAL 2834.66 2855.10 12.78 2867.88 ;
o B L e e e e
|
EXECUTIVE ENGINEER




VARANAS| ZONE

PROGRESS REPORT OF SEWERAGE SCHEME

. NORMAL (State Sector)

1 RUCTION CIRCLE, AZAMGARH

MONTH OF PROGRESS

28-02-2013

AMOUNT IN Rs. Lucs

ESTIMATED ESTIMATED DATE OF PHYSICAL PROGRESS | FINANCIAL PROGRESS el
COST/ PROVISION START / UPTO DURING |[CUMULA] UPTO | DURING | CUMULA-
FUNDS AS PER EXPECTED PREVIOUS THE TIVE PREVIOUS | THE TIVE
NAME OF SCHEME | RELEASED ITEMS GOVT.OF DATE OF UPTO MONTH | CURRENT | SINCE | UPTO | MONTH [CURRENT SINCE REMARKS
UPTO INDIA COMPLETION | Mar-12 | CUMMUL- MONTH | BEGIN | Mar-12 | CUMMUL- | MONTH | BEGIN
ITEMWISE ATIVE NING ATIVE NING
DATE
UNIT |
3 4 5 6 7 8 9 10 1 |1 12 13 14 15 16
BALLIA 522272 a . civiL WORKS 411339 0.00 0.00 411339
SEWERAGE 522272 4 SUMPWELL No. 1 12-0612-07 100% 0% 0% 100% _
2.TRUNK SEWER 8.00 4/06-2/09 8.00 0.00 0.00 B.00 _
3.BRANCH SEWER 19.57 4/06-2/09 19.57 0.00 0.00 19.57
4.RISING MAIN m. 3000 0 150.00 0.00 0.00 150.00 A
gl g gl
5.UASBSTP, No. 1 0 0 0 0 0 faftea o wy &
6.0VER FLOW PIPE Kin. 1.00 4106-2/09 1.00 0.00 0 1.00 & apEnfal @
7.EFFLUENT CHANNEL ki a16m 0 0 0 0 0 e _ML:..”J_ _&._ LN
(1 !
B - E/M WORKS
1.PUMPING PLANT No. 5 12/08-3/09 0 0 1] 0 |
2.POWER CONNECTION 1 12/08-3/09% o [1] 0 (1] ;
3. OVERALL PROG. % 66% 0% 0% 66%
B o e e L L =
TOTAL 4113.39 0.00 0.00 4113.38 -
] \\\\
EXECUTIVE ENGINEER
Y
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aq) | (g / THift) o | e | o | ete (fef/ TR () () |(@en)| @) | (@0) o | emar | AR
(THoT=osio | Tl
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&g
1957| 8.00 1 |300000| 400 | 1 | 1460 | 1.30 | wodiofio
PN &g ¥ o
o | ek | ) U %722%_(;%/ gggfzoooog Dec-06 | 5222.72 |19.11.10 522272 | 4113.39 4113.390 - ST $ ;{m
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OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA
Revised
Status of Execution of INNURM / UIDSSMT Schemes - as on/01-03-2014 Rs. In Crone
Sl
Funds given by No of Cost of ri:;?Sizf Physical Status
No cocerned ULB to UPJN Packages Packages acka esg Y Works of
|| P 9 the Project | Name of sites
Amount | Proposed which are | of the Works
Zone/ Sanc- which date Of. Proposed proposed pe‘
. Name of R uc completio to be commissioned
Circle -tioned date of N Remarks
IDivision Scheme cost Works work sent by n completion commiss- and put to
Amount Date Total Finalised Total Finalised | Tender | No. of | Cost proposed in Unit Quantity Works roare| Remarks | Comm Expendi| UPJN as per ioned and public
proposed | till now | proposed | till now Stage Pkgs |inCr approved propose | completed P sg “| ture to ULB D.P.R. put to public | service by
scheme service by 31/12/2009
31/12/2009
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 l4a 14b 15 16 17
01/02/2008,
2.3998,1.4398,0. | 28/08/2008 OHT 2500KI
13.979 181712063 24/05/2010 2000 KI 700 K No. 3 3 3 10.675 | 10.675 | 03/2009, 12/2012,
22/09/2010
4 4 12.6107 12.6107
2410704020, | 240972011
4.5684 03/08/2011 CWR 300 KI. | No. 1 1
VARANASI /| Ballia Wis e
AZAMGARH|  Scheme ormplete
1 / (Revised ) and handed
BALLIA Total 12611 RM Km. 4,044 4.044 4.044 oveé;n“l;lPP
DS Km. 30.23 30.23 30.23
PH No. 11 11 11
™ No. 11 11 11
PP No. 11 11 11
P/Conn No. 11 11 11
CcpP No. 11 11 11
44.723 13.3450 03/06/2008, 2 2 44.72 44.69 Br/ Sewer Km. 26.173 26.173 29.390 | 29.390 | 03/2009, 03/2014,
8.0070 08/02/2009, T/ Sewer Km. 3.475 2.70 0.775 Land for STP
is identified
varaNas) /| Ballia 1.0097 24/05/2010, Over Fl. Sewer | Km. 1.350 0.850 0.500 and proposal
Sewrage land's owner
2 AZAMGARH Scheme has been sent
/ (Civil line 20.0957 05/02/2011, RM Km. 2.700 0.891 1.809 to NPP Ballia
BALLIA
Zone) for
2.2328 12/07/2011, STP No. 1 ﬁ”aﬁlzatéu" of
lan(
Total 44.6902 MPS No. 1 1

v

Executive Engineer
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OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA

Revised
Status of Execution of INNURM / UIDSSMT Schemes - as on/31-03-2015 Rs. In Crone
Sl
Funds given by No of Cost of ri:;?Sizf Physical Status
No cocerned ULB to UPJN Packages Packages acka esg Y Works of
|| P 9 the Project | Name of sites
Amount | Proposed which are | of the Works
Zone/ Sanc- which date Of. Proposed proposed pe‘
. Name of R uc completio to be commissioned
Circle -tioned date of N Remarks
IDivision Scheme cost Works work sent by n completion commiss- and put to
Amount Date Total Finalised Total Finalised | Tender | No. of | Cost proposed in Unit Quantity Works roare| Remarks | Comm Expendi| UPJN as per ioned and public
proposed | till now | proposed | till now Stage Pkgs |inCr approved propose | completed P sg “| ture to ULB D.P.R. put to public | service by
scheme service by 31/12/2009
31/12/2009
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 14a 14b 15 16 17
44723 13.3450 03/06/2008, 2 2 4472 44.69 Br/ Sewer Km. 26.173 26.173 29.390 29.390 03/2009, 03/2014,
8.0070 08/02/2009, T/ Sewer Km. 3.475 2.70 0.775 Land for STP
. is identified
VARANASI( Ballia 1.0097 2410512010, OverFl. Sewer | Km. 1350 0.850 0.500 and proposal
/ Sewrage land's owner
1 [AZAMGAR Scheme has been sent
H (Civil line 20.0957 05/02/2011, RM Km. 2.700 0.891 1.809 to NPP Ballia
BALLIA Zone) o for
22328 12/07/2011, STP No. 1 finalization of
land
Total 44,6902 MPS No. 1 1

Executive Engineer



OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

71

Month :31-03-2015
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2014
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 29.3904
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C 29.3904
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 0.891 -
13.6|S.T.P. (5 MId) No. 1 - -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
. Acquisition of land for STP is held up due to unwillingness of farmers. Effort is
16|Major Issues

being made to find alternative land for for construction of STP.

Executive Engineer
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OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA

Revised
Status of Execution of INNURM / UIDSSMT Schemes - as on31-03-2016 Rs. In Crone
Sl
Funds given by No of Cost of rsetr::i.riil:}f Physical Status
No cocerned ULB to UPJIN Packages Packages 9 4 Works of fsi
packages the Project Name of sites
|| h of the Works
Amount | Proposed which are be
Zone/ Sanc- which date Of, Proposed proposed commissione
N Name of . uc completio to be
Circle -tioned date of X d Remarks
/Division Scheme cost Works work sent by n completion commiss- and put to
Total Finalised Total Finalised | Tender | No. of | Cost proposed in . Quantity Works Expenditu| UPJN as per P ioned and P! .
Amount Date . R R Unit progres [RemarkgComm) . public
proposed | till now | proposed | till now Stage Pkgs [inCr approved propose | completed re to ULB D.P.R. put to public X
scheme s service by service by
31/12/2009 31/12/2009
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 14a 14b 15 16 17
44.723 13.3450 03/06/2008, 2 2 44.72 44.69 Br/ Sewer Km. 26.173 26.173 29.390 29.390 | 03/2009, 03/2014,
8.0070 08/02/2009, T/ Sewer Km. 3.475 2.70 0.775
VARANASI| - Ballia 1.0097 24/05/2010, Over Fl. Sewer Km. 1.350 0.850 0.500
/ Sewrage Estimate To
1|AZAMGAR|  Scheme 20,0957 05/02/2011, RM Km. 2.700 0.891 1.809 be Revaisd
H/ (Civil line
BALLIA Zone)
2.2328 12/07/2011, STP No. 1
Total 44,6902 MPS No. 1 1

Executive Engineer
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OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA

Status of Execution of INNURM / UIDSSMT Schemes - as on31-03-2017 Rs. In Crone
. Status of
Funds given by No of Cost of L - Name of
cocerned ULB to UPJN Packages Packages remaining Physical Status Works _Of sites
packages the Project of the
Amount | Proposed which are Works be
Zone / Sanc- which | date of Proposed proposed commissio
. Name of | . UC  |completio to be
Ltlr.c!e Scheme -tioned Works sent by n date o_f commiss- ned Remarks
[Division cost A Total | Finalised Total Finalised [ Tender| No. of | Cost| proposed in .| Quantity [ Works work Expendit| UPJN as per completion joned and and pu} fo
mount Date proposed | till now till now | Stage | Pkgs |inCr approved Unit propose [ completed progre RemarkiComm ure toULB | D.P.R ut to public public
proposed scheme ss R pservit?e by service by
31/12/2009 31/15/200
TEMP. CONSTRUCTION CIRCLE AZAMGARH
2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 14a 14b 15 16 17
44.7| 13.3450 | 03/06/2008, 2 2 4472 | 44.69 Br/ Sewer | Km. [ 26.173| 26.173 29.650 | 29.650 [03/2009| Mar-18
" 8.0070 08/02/2009, T/ Sewer | Km. | 3.475 2.70
VARA | Ballia
NASI / | Sewrage 1.0097 24/05/2010, Over Fl. Seweg Km. | 1.350 | 0.850 9.452¢rRe
AZAM | Scheme 20.0957 | 05/02/2011, RM Km. | 2.700 | 0.891 vaisdEsti
gﬁi[‘{ (ﬁ:]‘;" 2.2328 | 12/07/2011, STP  No. 1 matlfosrem
A | zone) |Total| 44.6902 MPS _ No. 1 1 Aproval

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.
Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

Month :03 2017
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2018
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 29.6504
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C 29.6504
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 0.891 -
13.6|S.T.P. (5 MId) No. 1 - -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
16(Major Issues

Estimate To be Revaisd

Executive Engineer




79

Pt IRy sifa=ar, fAmior @vs, Sovwo wa A, aferar
S0TF0T0GQSROTHO / JOIATZ0SI0THOTHOTHOTIO
greY — 24 Ared farT — TR fae Mar—-17
&5 — RO w0 BNS A
ERsH SELE TR /o™ ST BT AW Wad aid |G QoH0T0|AEI  OF(|odHad (B Jfaqad|oqd BT AT NI TR NI D
(frem Jafdy|aies Tod0T0  |eFRIfT wier  Sudifar @Y
2005—2012) To¥floTo (Todiovo+ ERTIRT
TSiEr +
e s
1 2 3 4 5 6 7 8 9 10 1
sreerg i Aved, st
2 gferar  [SfoRm TR uifersT aReS [afern TR wiferdT gRee Seleanv| 44,723 35.752 35752 | 35.752 44.690 29.6504 29.6504
INT — 44.723 35.752 35.752 | 35.752 44.690 29.6504 29.6504

—

VICKED vz Urk



30

frrfmie Wee AeY {7 Weex) Mar 2018

SRR B0 o A
SIS | qTOET BT A | Wed | A a | @ W eI @1 fawo i wf Tt ot 8 | e/ Hifte @eg 1g gy feeaefy
wl | W W | TN [ 03/2017 q@ W | O 201718 S | A WG | 03/20177% | ¥ 201718 B G |Suard | g [¢F OeR| o). | Tad | i | W | fiedw wie (. | fafy
(e /grf| 7 fafy eRIRT FA fafxr AR | (@) | v | v | w e o T P
aq) | (el / i) axt | Ree | ol | ete (it / 0 () () |(@en)| () | @&0) ho | emar | AR
(TH0T=I0N0 f_l
2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 | 17 18 19 | 20 21 22 23 24 25 26
&g
1957| 8.00 1 |3000.00| 400 | 1 | 1960 | 1.30 | @
6331.49 ciiva
aper | \_rﬂT-[): G 257222"(;2' 22;{_22000057/ Dec-06 | 5222.72 | 19.11.10 520272 | 446250 | 447.79 | 4910.38 e ?gﬂ -
wpf &g
19.57| 8.00 1 |2580.00 130 | EES

siféremr<ft sifeyer=r,

lofl



OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA

Executive Engineer

Status of Execution of INNURM / UIDSSMT Schemes - as on 31-03-2018 Rs. In Crone
. Funds given by No of Cost of Status of . Name of
No cocerned ULB to UPJN Packages Packages remaining Physical Status Works _Of sites
packages the Project of the
T Amount | Proposed which are
© Works be
which | date of proposed o
Zone / Sanc- . | Proposed commissio
. Name of | . UC  |completio to be
Circle -tioned date of . ned Remarks
/Division Scheme cost Total Works work sent by n completion | S°™MS5 and put to
A Total | Finalised Finalised [ Tender| No. of | Cost| proposed in .| Quantity [ Works Expenditu| UPJN as per P ioned and P "
mount Date . . . Unit progre [RemarkjComm| . public
proposed | till now proposed till now | Stage | Pkgs |inCr approved propose [ completed s re toULB | D.P.R. put to public service by
scheme service by
31/12/2009 31/13/200
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 14a 14b 15 16 17
44.7| 13.3450 | 03/06/2008, 2 2 4472 | 44.69 Br/ Sewer | Km. [ 26.173| 26.173 40.15 | 31.85 [03/2009,] Mar-18
8.0070 08/02/2009, T/ Sewer | Km. | 3.475 2.70
VARA | Ballia
NASI / | Sewrage 1.0097 24/05/2010, Over Fl. Seweg Km. | 1.350 | 0.850 94.52ciRe
1| AZAM Scheme 20.0957 | 05/02/2011, RM Km. | 2.700 2.00 vaisdEsti
GARH/| (Civil N mate Sent
BALLI| Tine 2.2328 12/07/2011, STP No. 1 45% For
A | zone) |Total| 44.6902 MPS _ No. 1 1 Aproval



OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

Month :03.2019
Amount Rs. In Cr.

32

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 [Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 [Date of Complection (Revised) 31.03.2018
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 (Rs. 17.89 Ist Instt. + Rs. 17.89 IlIind Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 40.15
11 [Anticipated Completion Cost § Rs. 44.69
12 |[Status of U/C 31.85
13 |Physical Status
Sl. |ltem / Description Unit Provisio|Executed |Commissioned
No. n as per
sanctio
ned
DPR
13.1{Branch Sewer Km. 26.173 26.173 -
13.2[Trunk Sewer Km. 3.475 2.7 -
13.3{Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 2.00 -
13.6|S.T.P. No. 1 55% -
14]Area Benefited Civil lines Zone
15|Measures Taken [1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
16|Major Issues Estimate Under Revised

Executive Engineer



33

Pt IRy sifa=ar, fAmior @vs, Sovwo wa A, aferar
S0TF0T0GQSROTHO / JOIATZ0SI0THOTHOTHOTIO
greY — 24 Ared farT — TR fae Mar-19
&5 — RO w0 BNS A
ERsH SELE TR /o™ ST BT AW Wad aid |G QoH0T0|AEI  OF(|odHad (B Jfaqad|oqd BT AT NI TR NI D
(frem Jafdy|aies Tod0T0  |eFRIfT wier  Sudifar @Y
2005—2012) To¥floTo (Todiovo+ ERTIRT
TSiEr +
e s
1 2 3 4 5 6 7 8 9 10 1
sreerg i Aved, st
2 gferar  [SfoRm TR uifersT aReS [afern TR wiferdT gRee Seleanv| 44,723 35.752 35752 | 35.752 44,690 40.15 31.85
INT — 44.723 35.752 35.752 | 35.752 44.690 40.15 31.85

==

VI kkIh vk ;Urk



34

OFFICE OF THE EXECTIVE ENGINEER CONSTRUCTION DIVISION,U.P. JAL NIGAM, BALLIA

Status of Execution of INNURM / UIDSSMT Schemes - as on 31-03-2019 Rs. In Crone
. Funds given by No of Cost of Status of . Name of
No cocerned ULB to UPJN Packages Packages remaining Physical Status Works _Of sites
packages the Project | &
= Amount | Proposed which are Works be
which | date of proposed o
Zone / Sanc- . | Proposed commissio
Circle Name of -tioned UC | completio date of to be ned Remarks
/Division Scheme cost Total Works work sent by n completion commiss- and put to
A Total | Finalised Finalised | Tender| No. of [ Cost| proposed in . | Quantity | Works Expenditu| UPJN as per p joned and pu
mount Date . . . Unit progre [RemarkjComm| . public
proposed | till now proposed till now | Stage | Pkgs |inCr approved propose [ completed s re toULB | D.P.R. put to public service by
scheme service by
31/12/2009 31/13/200
TEMP. CONSTRUCTION CIRCLE AZAMGARH
1 2 3 4 5 6 8a 8b 9a 9b 10 11 12 13 14a 14b 15 16 17
44.7| 13.3450 | 03/06/2008, 2 2 4472 | 44.69 Br/ Sewer | Km. [ 26.173| 26.173 40.15 | 31.85 [03/2009,] Mar-19
8.0070 08/02/2009, T/ Sewer | Km. | 3.475 2.70
VARA | Ballia
NASI / | Sewrage 1.0097 24/05/2010, Over Fl. Seweg Km. | 1.350 | 0.850 94.52ciRe
1| AZAM Scheme 20.0957 | 05/02/2011, RM Km. | 2.700 2.00 vaisdEsti
GARH/| (Civil N mate Sent
BALLI Tine 2.2328 | 12/07/2011, STP Mo 1 55% For
A | zone) [Total| 446902 MPS_ No. 1 1 Aproval

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

38

Month : 31-03-2012
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2014
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 28.551
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C Sent for amount Rs. 28.4279
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 0.891 -
13.6|S.T.P. (5 MId) No. 1 - -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
. Acquisition of land for STP is held up due to unwillingness of farmers. Effort is
16|Major Issues

being made to find alternative land for for construction of STP.

e

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

90

Month :01-03-2014
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2014
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 29.3904
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C 29.3904
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 0.891 -
13.6|S.T.P. (5 MId) No. 1 - -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
. Acquisition of land for STP is held up due to unwillingness of farmers. Effort is
16|Major Issues

being made to find alternative land for for construction of STP.

e

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.
Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component

Month :03-2016
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2014
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 29.3904
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C 29.3904
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 0.891 -
13.6|S.T.P. (5 MId) No. 1 - -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
16(Major Issues

Estimate To be Revaisd

Executive Engineer
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&5 — RO w0 BNIS A
ERsH SELE TR /o™ ST BT AW Wad dd (g QoWoT0[AErd  OF(edd |G o19Ydd|Ad B WAl O [ofaged  eeRINT @
(frem Jafdy|aies Tod0T0  |eFRIfT wer  Sudifar
2005—2012) To¥floTo (Todiovo+ PENIN]
TSiEr +
e s
1 2 3 4 5 6 7 8 9 10 1
sreerg i Aved, st
1 gferar  [sferRm R uifersr aReq [aferar R aiferer aRve StelleaRoT 44723 35.752 35.752| 35.752 44.690 29.3904 29.3904
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM, BALLIA.

Financial & Physical Status of Project Under UIDSSMT Programme
UIDSSMT - Component
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Month :03.2018
Amount Rs. In Cr.

Sl. Description Status
No.
1 |Project Name Ballia Sewerage Scheme Civil Line Zone
2 |Sanctioned Cost Rs. 44.7231
3 |Approval Date (SLSC Date) 10.11.2006
4 |Date of Ist Release from Gol 16.03.2007
5 |Date of Complection as per DPR 31.03.2009
6 |Date of Complection (Revised) 31.03.2018
7 |Reasons for Delay 1- Delay in availability of land for S.T.P
8 |Funds Released
*  Gol Share (Instt. No.) Rs. 35.78 ( Rs. 17.89 Ist Instt. + Rs. 17.89 lInd Instt.)
* State Share (Instt. No.) Rs. 4.472 (Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
* ULB (Share (Instt. No.) Rs. 4.472 ( Rs. 2.236 Ist Instt. + Rs. 2.236 lInd Instt.)
9 |Actual Received by PEA Rs. 44.6902
10 |Expenditure incurred 40.15
11 |Anticipated Completion Cost § Rs. 44.69
12 [Status of U/C 31.85
13 |Physical Status
Sl. [ltem / Description Unit Provisi |[Executed |Commissioned
No. on as
per
sanctio
ned
DPR
13.1|Branch Sewer Km. 26.173 26.173 -
13.2|Trunk Sewer Km. 3.475 2.7 -
13.3|Over Flow Sewer Km. 1.35 0.85 -
13.4|M.P.S No. 1 1 -
13.5|R.M. Km. 2.7 2.00 -
13.6|S.T.P. No. 1 45% -
14|Area Benefited Civil lines Zone
15|Measures Taken |1. Testing of steel, sand & Stone aggregate get done.
Regrading Quality [2. Cube test & slump test for MPS are being done regularly.by IT BHU
Control
16(Major Issues

94.52crRevaisdEstimate Sent For Aproval

Executive Engineer
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[ OFFICE OF_ THE CHIEF ENGINEER, U.P. JAL NIGAM, GORAKHPUR.
i ) B PROGRESS REPORT OF SEWERAGE SCHEME
IPROGRAMME NO_____ AL
[TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH — T ———— -
o o e TS L o (=] MONTH OF PROGRESS 31-03-2010
AMOUNT IN Rs. Lacs
el kil oATECF | PHYSICAL 6 i PROGREES
|_eea | m | _sTaRT/ | WP | DURIMG | cumuLA. UPTO | DURING | CUMLLA
El Funes ASPER | exemcreEn [ previous | e TIVE PREVIOUS | THE VE
il DISTRICT MAME OF SCHEME S ol ITEMS GONTOF | fmee 2o | |
5y icaise il WoW | oATEOF RO MONTH | CUARENT| SGINGE | UPTO | WONTH | OURRENT| SINCE
l_ wro | o Pcoveumon] =T | oo | TOVT m‘ N | s | MR [
DATE | _| ATIVE ATVE
1 2 3 4 5 | e o 3 10 11 12 13 14 15 16
1o brtin 522272 |A-CIVILWORKS { ' ~ amsoa 2eissn | 7100 zssee
WERAGE 313582 |!'SUMPWELL No. | 207 | 100% | 100% 0% 100%
2. TRUNK SEWER | 8.00 4/08-2/09 | 800 8.00 000 | 800
_____ o 5 BRANCH SEWER Jl 1957 | 4062109 | 1807 | 1857 | 000 | 1957 2:?; ﬁ""f;'% -
: == = Tt A Ry v e
4.RISINGMIINN 3000 0 1} o o | o afrasw & whvw O £
S = G = i = T S
5 UASBSTP. No 1 0 0 : 0
8 OVER FLOW PIPE Km. 100 4062109 1.00 | 1.00 E
- JEFFLUENT CHANNELXm| 4 o0 | | @ | 0 '!
1 B . E/M WORKS IT = : ! |
i 1PUMPING PLANTNo. | & 12/08-3/00 0 =z 1 ;
| 'i 2 POWER CONNECTION ] '\ |1o0ewes| o | o A '
| i l
' '{a. OVERALLPROG.% | 58% | 80% 0% | s0% | |
: TOTAL . !zau.w‘! 291598 | 7100 | 208698

Executive Engincer




PROGRAMME - U..D.S.SMT.

TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH

99

MONTH OF PROGRESS 31-03-2010

AMOUNT IN Rs Lacs

| FSTIMATED DATE OF PHYSICAL FROGRESS FINANCIAL PROGRESS
{*]
COBT/ I PROVISIGN START uPTO OURING | CLMULA UPTO | DURMG | cumLA:
A5 PER
8t MSTRICT MAME OF SCHEME '_u’f? NEME GOVT.OF Ew_ﬁf-"’ﬁl _P."E"‘M __1!5_ TvE _FHE"”Q“E 1k _TFE‘_ e
o | RELEASED INDIA, DATEOF |  UPTO woMTH | curment | since URTD | MONTH | CURRENT | SINCE
_ " M0 VONTH | BEGIN | MariD MONTH | BEGN
r__El"_"fl_ - T COMPLETION CUMMUL- NG Y CUMMLUL- prpd
DATE ATIVE ATVE
1 2 3 4 5 8 7 8 9 10 11 12 13 14 15 16
dlae oligl va
SlBALLIA BALLIA waTEat A . CIVIL WORKS 27600 1811.00 | 242.99 | 205399 fir 3o i
1 SUMPWELL 1N 251210 20% 0% 20% | e et
12-1
co. SEWERAGE 213520 4 . |
e — I + 4 b |
3.475Km. 18 ] 1800M |
GIVIL LINES 2 TRUNK SEWER (1, oM 8 il I
X % 1
3.BRANCH SEWER 26 173Km, 18.28 298 2124 | |
Z0ONE : i o |
[
RISIN v = .
12045/26/2/Bailial 4 RISING MAIN 2700m ‘ !
e ore = | {
TREATMANT INo. |
v|DssMTRY | BYREN i Ak L B
| | |
0B.CPHEEG 6 EFFLUENT CHANNE 4 00Kk . | |
Gout of india A L | || |
= [
B.- E/M WORKS 000 | 0 | 000
1.PUMPING PLANT 1 No.
2 POWER CONNECTION 1 No.
]
| | 3. OVERALL PROG. % |
|
TOTAL i 000 | 181100 242835 205389

Execufive Engineer
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PROGRAMME - U.l.D.S.5.M.T.
TEMPORARY CONSTRUCTION CIRCLE, AZAMGARH

1
AMOUINT IN Rs | r:

ESTIMATED p— DATE OF PHYSICAL PROGRESS FINANCIAL PROGRESS
[=-1 144 ED START | wPTO DURING CUMULA- urTa DURING CLUNLAA-
5L FUNDE: ”gu EXPECTED PREVIOUS | THE TIVE PREVIOUS THE WE
No. | pISTRICT | NAME OF SCHEME | RELEASED TEME asPeEr|  patEOR uPTO wontH | cunrent | since uPTD MONTH SINCE A MARKS
- (GOVT. [] BEGIN Mard1 2 MONTH BEGIN
uPTO WO |__COMPLETION g | cummu e CUMMUL- frid
DATE unIT
ATIVE ATVE =
1 2 E] 4 - 5 3 7 8 9 10 11 12 13 14 15 16 o
X 27508 27100 | 217100 39.12 Wi | SEoee
2leaua [Baiuia a2 i ail wafy e &
Tad Fram 4t
CD._ |SEWERAGE asggpp | SUMPWELL i) Wb WS iRl URLTY SR gl @
g gyl wglam
Stk 2. TRUNK SEWER 475K 248 248 | 021 | 270 w1 wnd g
T oom am
e 3.BRANCH SEWER 5.173Kn 26.00 2600 0.00 26.00 w, tatlfal @
e atema ol oW
: 4.RISING MAIN 2700m. - 100 100 wRv et G|
120456/26/2/Ballia/ g il
3 TMAN T . . . - an analand) adar |
ULD.S.SMT.200 ISTRE& THA L ' [l -||1f|'u L‘-l1
06-CPHEEO |s.rrLuenT cranne  |4.00kk . . . - - gwiae Aot 4 |
T s wftiuen wr |
Gowt of India &l ST B Wi
|B - E/M WORKS 0.00 0 000 atlern o &b wwana |
- B andm e
1. PUMPING PLANT 1 Na. - - = .
l?.FﬂWER CONNECTION | 1 No. - . . = I
|3. ovERALL PROG. % 50% 50% 0% 50% i
]
TOTAL l 277100 | 2771.00 2912 2810.12 |'
Executive Engl_rmer E
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Court No. -5 1 05

Case :- MATTERS UNDER ARTICLE 227 No. - 3464 of 2019

Petitioner :- Shiv Ji

Respondent :- Nagar Palika Parishad Ballia And 2 Others

Counsel for Petitioner :- Krishna Mohan Singh

Counsel for Respondent :- C.S.C.,Pranjal Mehrotra,Satendra Pratap
Singh,Vimlesh Kumar Rai

Hon'ble Ashok Kumar,J.

Supplementary affidavit filed today be taken on record.

Heard learned counsel for the petitioner and Sri Satendra
Pratap Singh, learned counsel represents the respondent
no.l and Sri Vimlesh Kumar Rai, learned counsel
representing the respondent no.2.

As prayed by learned counsel for the respondents, four
weeks time is allowed to file counter affidavit. Rejoinder
affidavit, if any, may be filed within two weeks thereatfter.

List this petition before appropriate Bench in the 3rd week
of July, 2019 and shall not be treated as part heard/tied
up to this Bench.

As agreed by learned counsel representing the
respondents that the respondents have acquired the land
situates at Araji no.183 and 184 only and the petitioner is
in possession of land situates at Araji no.163 and 182,
therefore, it is provided that the status quo as on date be
maintained by both the parties till the next date of listing.

It is further directed that no construction including the
boundary wall will be raised by the respondents without
the permission of the Court.

Order Date :- 21.5.2019
A.Kr.*
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UTTAR PRADESH SHASAN
Nagar Vikas Anubhag-3

In pursuance of the provisions of clause (3) of article 348 of the Constitution of India,
the Governor is pleased to order the publication of the following English translation of
Notification no-1770/9-3-21-05 C/2021 dated 09 September, 2021.

NOTIFICATION
No. 1770/9-3-21-05 C/2021
Lucknow: Dated: 09 SEPTEMBER, 2021

In exercise of the powers under sub-section (2) of section 1 of the Uttar Pradesh Water
Supply and Sewerage (Amendment) Act, 2021 (U.P. Act no. 26 of 2021), the Governor
is pleased to appoint the 9" day of September, 2021 as the date on which of the
provisions of the said Act shall come into force.

BY ORDER,

(D ﬂdeesh Dube)

Additional Chief Secretary

NO /9-3-21-05 C/2021- Dated As above

Copy forwarded for information and necessary action to,-
Sri Rajyapal ke Apar Mukhya Sachiv, Uttar Pradesh.
Additional Chief Secretary, Chief Minister, Uttar Pradesh.
Chief Secretary, Government of Uttar Pradesh.
Principal Secretary, Vidhan Sabha, Uttar Pradesh.
Principal Secretary, Vidhan Parishad, Uttar Pradesh.
Principal Secretary, Namami Gange and Rural Drinking Water Supply
Department, Government of Uttar Pradesh.

T Managing Director, U.P.J.N. (Urban/Rural)

8. Soochna Nideshak, Uttar Pradesh.

0. Sansadiya Karya Anubhag-1

10.  Vidhi Paramarshi Pustakalaya, Uttar Pradesh Sachlvalaya

11. Bhasha Anubhag-5, Uttar Pradesh Sachivalaya.

12.  Vidhayi Anubhag-2, Uttar Pradesh Sachivalaya.

13 Guard Book.

v O s ol b

BY, QRDER,

(Rajendra|Mani Tripathi)
Deputy Secretary
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Bio-Remediation at Drain near DM Residance Nagar Palika Parishad, Ballia
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Bio-Remediation at Bedua Drain Nagar Palika Parishad, Ballia
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